
LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

Thursday, 31 March 2016 / 11 Chaitra, 1938 (Saka) 
 

02.00 PM 
 

 REVISED LIST OF BUSINESS 
 

1.  Question Hour: Starred Questions as shown in the separate list to be asked and replies 
given. 
 

2.  Special Mention (Rule 280): The following Members to raise matters under Rule 280 
with the permission of the Chair:- 
1. Sh. Shri Dutt Sharma                6.  Sh. Jagdish Pradhan 
2. Sh. Vijender Gupta                     7.  Sh. Rajender Pal Gautam 
3. Sh. Vishesh Ravi                        8.  Sh. Manoj Kumar 
4. Sh. Akhilesh Pati Tripathi          9.  Sh. Naresh Yadav 
5. Sh. Jarnail Singh (Tilak Nagar)  10. Sh. Pawan Kumar Sharma 
 

3.  Papers to be laid on the Table: 
 

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to lay the copies of the following 
on the Table of the House : 

I. Appropriation and Finance Accounts for the year 2014-2015.  
II. Report of the Comptroller & Auditor General of India for the year ended 31 March 

2015. 
 

4.  Motion under Rule-107:  
Ms. Bhavna Gaur to move the following Motion under Rule-107: 
“In pursuance to the recommendation made by the Committee on Ethics in its second 
report tabled in this House on 30 March, 2016 this House agrees to expel Sh. Om 
Prakash Sharma from the Membership of the Legislative Assembly of NCT of Delhi with 
immediate effect.” 
 

5.  Adoption of Report: 
 

I. Shri Narayan Dutt Sharma 
Ms Bhavna Gaur 
to move that “This House agrees with the Second Report of the Ethics 
Committee presented on 30 March 2016.” 
 

II. Shri Somnath Bharti 
Shri Rajendra Pal Gautam 
to move that “This House agrees with the Third Report of the Committee on 
Privileges presented on 30 March 2016.” 
 
 

6.  Calling Attention (Rule-54) : 

Sh. Jitender Singh Tomar, Hon’ble Member to call the attention of the Hon’ble Deputy 
Chief Minister towards construction of under-bridge at Rampura railway crossing. 
 

7.  Short Duration Discussion (Rule-55) : 
Ms. Alka Lamba 
Shri Jagdeep Singh 
To initiate discussion on the failure of the Municipal Corporations of Delhi and Delhi 
Police to control the problem of unauthorized constructions, encroachment  and traffic 
chaos.  

 

Delhi 
31 March 2016 

Prasanna Kumar Suryadevara 
Secretary 

 




